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Procurement in Barara Municipal Committee

SH. VARUN CHAUDHRY (Mullana): will the Urban

Local Bodies Minister be pleased to state whether the
procurement done by the Municipal Committee Barara on
quotation basis (of Rs. One lac and above) and by splitting of
work during the last three years is as per the rules and
guidelines laid down by the Government; if not, the action
taken or likely to be taken by the Government against the

delinquents?

DR. KAMAL GUPTA, URBAN LOCAL BODIES

MINISTER

Municipal Committee, Barara has procured goods/services on
quotation basis having amount more than one lacs (copy
attached at Annexure- I) in last three years.

As per instructions dated 10.06.2016 (copy attached at
Annexure- II) of Industries and Commerce Department
Haryana minimum threshold value of e-tendering in respect of
procurement of stores/goods/works/services in the state is Rs.
1.00 Lacs in each (without any splitting of orders).

Municipal Committee, Barara has done these works due to
paucity of time and the great need of the work during the
corona in public interest.

No action has been taken by the Government in the matter till

date.



(ANNEXURE-I)

Details of works above 1 lakh for the last three financial years

::;'_ Date Name of Work 321?;:;;
1 10-06-2020 Purchase of furniture 2,21,654
2 29-09-2020 Purchase of Pump Set 1,07,476
3 05-10-2020 Hiring of JCB 1,60,480
4 02-03-2021 Hiring of JCB for Sanitation 1,13,162

Work
5 25-06-2020 Purchase of Medi-Shield 1,03,488
6 10-08-2021 Cleanness of Pond 1,57,350
7 15-09-2021 Purchase of Electric Wires 1,27,440
8 15-09-2021 Renovate of Chairman Office 1,14,150
9 25-10-2021 LED Street Light Equipment 1,68,960




(ANNEXURE-II)

Government of Haryana
Department of Industries & Commerce
G. 0. No. 2/2/2016-41 BII dated 10-06-2016

Subject: Fixing of uniform minimum threshold value of e- Tendering in
respect of procurement of Stores/Goods/Works/Services.

The matter regarding fixing of uniform minimum threshold value of e-
Tendering in respect of procurement of Stores/Goods/Works/Services in the State
has been inviting attention of the State Government since some time.

Having considered the relevant issue, the Government has decided
that the minimum threshold value of e-Tendering in respect of procurement of
Stores/Goods/Works/Services in the State is Rs. 1 Lac in each case (without any
splitting of orders).

The above instructions may be brought to the notice of all concerned.

Dated:08.06.2016 Devender Singh
Principal Secretary to Government Haryana,
Industries & Commerce Department.

Endst. No. 2/2/2016-41-B II Dated, the 10-06-2016

A copy of the above is forwarded to the following for information and
necessary action:-
All the Administrative Secretaries to Govt. Haryana.
All the Heads of Departments, Govt. of Haryana.
All the MDs/CEOs of Boards/Corporations/Federations in the State of Haryana.
All the Divisional Commissioners in the State of Haryana.
All Deputy Commissioners in the State of Haryana.

nepLNE

_Sd_
Superintendent Industries-II
For Principal Secretary to Government Haryana,
Industries & Commerce Department

Endst. No.2/2/2016-4I-B 11 Dated, the 10-06-2016

A copy of the above is forwarded to the following for information and
necessary action:-

1. Director, Supplies & Disposal, Haryana, Panchkula.
2. Principal Accountant General (Audit), Haryana, Sector-33, Chandigarh.

_Sd_
Superintendent Industries-II
For Principal Secretary to Government Haryana,
Industries & Commerce Department.
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(I TH—7)

Government of Haryana
Department of Industries & Commerce
G. 0. No. 2/2/2016-41 BII dated 10-06-2016

Subject: Fixing of uniform minimum threshold value of e-Tendering in
respect of procurement of Stores/Goods/Works/Services.

The matter regarding fixing of uniform minimum threshold value of e-
Tendering in respect of procurement of Stores/Goods/Works/Services in the State
has been inviting attention of the State Government since some time.

Having considered the relevant issue, the Government has decided
that the minimum threshold value of e-Tendering in respect of procurement of
Stores/Goods/Works/Services in the State is Rs. 1 Lac in each case (without any
splitting of orders).

The above instructions may be brought to the notice of all concerned.

Dated:08.06.2016 Devender Singh
Principal Secretary to Government Haryana,
Industries & Commerce Department.

Endst. No. 2/2/2016-41-B 11 Dated, the 10-06-2016

A copy of the above is forwarded to the following for information and
necessary action:-
6. All the Administrative Secretaries to Govt. Haryana.
7. All the Heads of Departments, Govt. of Haryana.
8. All the MDs/CEOs of Boards/Corporations/Federations in the State of Haryana.
9. All the Divisional Commissioners in the State of Haryana.
10. All Deputy Commissioners in the State of Haryana.

_Sd_
Superintendent Industries-II
For Principal Secretary to Government Haryana,
Industries & Commerce Department

Endst. No.2/2/2016-41I-B 11 Dated, the 10-06-2016

A copy of the above is forwarded to the following for information and
necessary action:-

3. Director, Supplies & Disposal, Haryana, Panchkula.
4. Principal Accountant General (Audit), Haryana, Sector-33, Chandigarh.

-sd-
Superintendent Industries-11I
For Principal Secretary to Government Haryana,
Industries & Commerce Department.



